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of the amount of Rs. 600.92 crores, an
amount of Rs. 505.56 crores has been
left to them.

As far as the other part is concern-
ed, the Central sector is having a sort
of joint effort with them by providing
them with knowhow, design, how to
reduce the cost of construction, etc.
The houses to be provided for the
plantation workers come under the
‘Central sector and, out of the above
amount, Rs. 5 crores has been reserv-
.ed for this scheme.
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SHRI BIRENDRA PRASAD: 1 rise
-on a point of order. I have not been
allowed to put any question,

MR. SPEAKER: Already four
people from this Bench have asked
- questions. There are so many Benches
.and we cannot have people only from
this side putting questions.

Release of Additional Quota of free
sale sugar

*211. SHRI K. MALLANNA: Will
“the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Union Government
have ordered the release of some
.additional free sale sugar for internal
.consumption; and
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(b) if so, quantity of quota dis-
tribution, State-wise?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURAJIT SINGH BARNALA): (a)
In addition to 0.95 lakh tonnes of free
sale quota intially released for in-
ternal consumption for June, 19877,
10,000 tonnes was released on 24th
May, 1977 and another 15,000 tonnes
on 2nd June, 1977 raisigg the quota
to 1.20 lakh tonnes, A similar free
sale quota of 1.20 lakh tonnes has
been relased for July, 1977 also.

(b) Free sale sugar is released to
the factories for sale to the licenced
wholesale dealers any where in the
country. No State-wise quotas are
allotted out of the monthly free sale
releases.

SHRI K. MALLANNA: May I
know from the Minister whetaer an
estimate has been made of Lhe total
sugar requirement of the country
based on the minimum per-capita
consumption and, if so, the particulars
thereof and whether there is any
deficiency or insufficiency in allocating
the quota of sugar. I would also like
to know whether its release of sugar
is sufficient for the country.

SHRI SURJIT SINGH BARNALA:
The consumption is about 37 to 38
lakh tons. This is not based on the
per-Capita consumption. Levy Sugar.
is released on the calculation that
there should not be more than one
kilogram per individual and not less
than one kilogram per family.

SHRT K. MALLANNA: I had
asked whether any assessment had
bgen made.

SHRI SURJIT SINGH BARNALA:
1 have answered that according to the
estimate the consumption is about 37
to 38 lakh tons.

SHRI K. MALLANNA: My second
qQuestion is this. If a large quantity
of sugar is released to fthe open
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market, the sugar market would be
dgpressed and the prices will go down;
and if the open market prices tumble
down, the manufacturers will lose
their profit. So, the manufacturers
are hoarding the sugar in order to
create scarcity in the country and
amass huge profits. May I know
whether the manufacturers are op-
posed to Government policy of releas-
ing more sugar into the open market
and have submitted a memorandum
to the Government requesting the
Government to curtail the release of
sugar to the open market?

SHRI SURJIT SINGH BARNALA:
More sugar is being released to keep
the price within limits. Thw prices
have now decreased. Lasi year,
about this time, the price was Rs. 490
in Delhi and now it is Rs. 400.
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MR. SPEAKER: Before we take
up the Short Notice Question, I would
like to make-an appeal to my friends
about the questions put from this side.
If they take the trouble of tabling
a few main questions also, it would
‘be useful. If they would put not only
supplementaries but main questions
also, they would get a better chance.
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SHORT NOTICE QUESTION

Investigations into the Death of Col.
T.S. Anand

+
NSQ 6. DR. BAPU KALDATE:

SHRI DHANNA SINGH
GULSHAN:

Will the Minister of
AFFAIRS be pleased to state:

(a) whether Government have
started investigations into the causes
of death of Col. T. S. Anand;

(b) whether this incident of death
has created panic in the public; and

(c) the action taken by Government
in this regard?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH):
(a) and (c). According to the Delhi
Police, information was received by
the Nangloi Police Station on 4th
June, 1977, at about 7.30 p.m., that the

HOME

_ dead body of Lt. Col. T. S. Anand was

lying in a field in village Punjab
Khod. A case under section 302 IPC
was registered in this connecticn. The
C.B.I. have been put in-charge of the
investigation, which is still continu-
ing.

(b): No, Sir.
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